400

porrowing would be decided keeping
it view the policy mentioned above.

Fire In Warehouse in Madrag Port

1441. SHRI M. KALYANASUNDA.
RAM: Will the Minister of FINANCE
pe pleased to state: ’

(@) the extent of loss to the Cus-
toms due to the fire accident to the
bounded warehouse in Madras Port
on the 7th June, 1882;

-#b) what was the value of the pro-
perties bounded in that godown prior
1o the .accident; and

(c) whether any enquiry has been
made in the accident?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
SAWAISINGH SISODIA): The in-
formation is being collected and will
be placed on the Table of the House.

Institutional finance dishursed by
Finaneing Institutions

1442, SHRIMATI KANAK MUK
HERJEE: Will the Minister of FIN.
ANCE be pleased to state:

.(a) what agve the details of the
institutional finance authorised and
disbursed by financing institutions as
at the end of 1981-82, State-wise and
region-wise;

(b) whether there is any regional
imhalance in this regard; and

(e) “if so, what are the factors res-
pongible for.the same?

THE DEPUTY MINISTER IN THE
MINISTRY .OF FINANCE (SHRI!

Statement—I

" Witk duewers {27 TULY 1962)

Financia]

J

to  Questions e
JANARDHANA POOJARY): (a)
The region-wige and State-wise details
of financial assistance sanctioned and
disbursed by the all-India term lend-
ing financial institutions viz, the
Industrial Development Bank of
India (IDBI), the Industrial Finance
Corporation of India (IFCI) and the
Industrial Credit and Investment
Corporation of India (ICICI) as on
31.3-82 are given respectively in state-
ments I, I1 and IIL.

(b) and (c) There is no regiona}
bias in the matter of sanction or dis-
bursal of assistance by the all-India
term lending financial institutions,
although there is some disparity in
the quantum of assistance received by
different regions from the institutions.
The all India term lending financial
institutions do not make any region-
wise or State-wise allocation of funds
for assistance to industrial units,
Flow of assistance is egsentially deter-
mined by locational decisions of the
entrepreneurs. The locational deci.
sions of the entrepreneurs depend on
such important factors as avail-

ability of raw material, skilled labour,

power supply, basic infrastructural
facllities and proximity to market.
assistance is extended by
the financial institutions in accordance
with national priorities to all worth-
while projects which are found econo-
mically and financially .viable and
technically feasible. The ability of
the flnancial institutions to .sanction
asgistance to =& particular region
depends upon the number of viable
proposals received from the region,

Repion| Stale-wisa distribution of financial assislance sanctioned and disbursed by the IDBI ason 31-g-1682

(&, in crores)

Region/State Sanctions Djsburse-
. ments

AxRastern *Region

1. Bihar . . . e . . . 203.50  127.05

2. Orista . . . . . PR . . 206. 78 111.65

‘g 8ikkim . . . e . . . . . 0.6 0.51

4. West Bengal e 8. e . . 419.97 299.67

} 5! Unien Territories . . . . « 1.68 . 5.85

Sus-ToraL . . . 831.8¢ 340,13




Written Answers

111 [ RATYA SABHA ] o Questions 112
Region/State _ Sanctions Disburse~
- i ment
B. North Eastern Region
1. Assam . . . . . e . C oA 64.54 ) 54.57
2. Manipur . A —_— .. ‘. -.-286 " 1.8%
3. Meghalaya . . . . . . . . 8.39 6.75
4. Nagaland . . . . . . . ~4.88 2.67
5. Tripura . . . . . . . v Pld : 412
6. Union Territories . . . . . . . S .78 1.63
. o - - Suve-Torar . . . . 90.39 71.63
C. Northern Region .. ‘ - . .
1. Haryana . . . . . . . . v 195.71 141.52
' g. Himachal Pradesh . . . . . < 65.89 47.96
'3. Jammu & Kashmir . . . . e . *%68.92 56.16
4. Punjab . . . . . . P 140.16 156.15
5. Rajasthan . . . . . . . . . 367.34 228.16
+ 6. Union Territories . e e e e . . 106.68 87.19
. ) SuB-ToTAL . ;N T toge.70 Ti7.14
¢ : i S ,“7 «1: - "aE.‘ o, Y
!tzﬂ Madhya Pradesh - . . _ : . . T L T208.97 143.45
2. Uttar Pradesh - . . . . . . . . 562.35 383. 42
Fgrlug e S A s e
g i ies o - Sog-ToraL +° .. 7686.15  526.87
et b - e o i‘; . - —_———
E.‘Bistern Reglon™ . L it e e
-7;};). Gujarat . et e PR . .o ~ 1089.88  768.7r
& a,’Maharashtra © e s . . o e « 1168.80 859.14
8. Union Territories .~ "« “'« " » _ Yo v o« 4 18595  104.14
v 51 . Sus-ToraL - 2394.63. 1732.19
‘7
F. Southern Reglon R NP VPN SR -
1. Andhra Pradesh . . . . D + 5I15.6p 331.56
2 Kamataxa . . . . . o« e » rid  536.66  g9s5.87
3 Keiala -~ . . . . . . . . 264-33 18956‘
) 4 Tam.il Nadu . . . . . . : t_ . . B6s .30 567.43
-~ f. Union Territories . e e e e e 16.45 12.87
o Sus-ToraL . V. . 219443  1477.29
" I Granp TOTAL « .« . . 7380.14 5065.25
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[ 27 JULY 1982 ]

Statement—II

to Questiong

114

Region]State-wise distribution of financial assistance sanciioned and disbursed by the IFCI as on 31-3-1982

it

(Rs. in crors.)
Region/State Sanctions Disburse-
) ments
A. Eastern Region ) ,
1. Bihar . .. . . R 13.10 39.73
" 2. Orissa . . . . 36.06 21.55
3. Sikkim .. . . .
4. West Bengal . . . . . . . 92.62 71.70
- 5+ Union Territory (Andaman & Nicobar Islands) 0.49 0.49
Sus-TorAL . . . . 157.27 133. 47
B. North Eastern Region i -
1. Asam . . . . O 12,02 11,00
.. 2. Manipur . . C . . . .
- 8. Meghalaya . . . . .. . 2.74 2.74
4. Nagaland . . . . . . . . N 0.50 0.50
5. Tripura . . . . . . . « . . t.16 1.05
6. Union Territorics (Arunachal Pradesh & Mizoram) . ... . ..
- - ———
R Sus-ToraL . . . 16.42 15.29
C. Northern Region . -
S Haryana . . . . . . . . . . . 42.84 34.73
L Jammu & Kashmir . . . . . . . . 4.32 2,04
) 3. Himachal Pradesh . . . . . . . 11.48 4.64
4. Punjab . . K— . . ’ . . . . 58.92 36.79 -
" 5. Rajasthan . . . . T . . B2.19 52.74
6. Union Territory (Delhi) . . v oY . . 19.60 13.00
i et -
Sue-ToTaL . . Ak 218.70 143.94
D. Ceatral Region
1. Madhya Pradesh . . . . . . . 40.92 29.26
2. Uttar Pradesh . . . . . . 153.28  119.53
~ Sus-TotaL . . . . 192.20 148.79




. 125 Written Answers [ RAJYA SABHA ) o Questions 116
- e ” ) (Rs. in crores)
Region/State ‘Sanctions Disburse-
— ments
E. Westora Region
t. Gujarat . . . . . . 131.88 82.6¢
2. Maharashtra . . « . mbagé  18g.52
" 3. Union Territory (Goa, Daman & Diu) e e 9.85 7.89
Sus-ToraL . 403.9¢  2Bo.02
¥. Southern Reglon
1. Andhra Pradesh . 125.Q2 79.87
2. Karnataka - . . 118,72 92.66
4. Kerdla . . . . » 4971 41.14
4. Tamil Nadu . . . . o, - M4L95 1E7.26
- 5. Union Tcr;itory (Pondicherry) 1.81 1.25
Sus-TotaL . . 436.61 332.18
= s ey — ety
Grasp ToraL 1445.19  1059.60

Statement— Il

Region|State-wise distribution of financial assistance sanctioned and disbursed by the ICICI as on §1-3-1982

(Rs. in crores)
‘Region/State Sanctions Disburse-
L yiveints
“A. ‘Bastern Tegion ) L
1. Bihar . . S0 . 0. B2 62.88
2. Orissa . . ) ﬁ.' . St.01 2o.61
3. West Bengal . . . 115.04  B5.79
Suz-ToraL el U A ‘.Ess;o7»;' 16p.28
“3."North Eastern Region o i T
1. Asam . . . 6.83 6.05
2. Meghalaya . . . . . 0.34 0.44
- 9. Tripara . . Y R S 0.55 a.g8
" G4 Union Territories . - _. A e 0. 44 0,44
PR . Sup-Terar . . T m _-—i;:.;

i

. '8‘136




Ty Writtep Answers (27 JULY 1082 to Questions 18

(Rs. in croves)

Region/Stat- ) o . Sanctions Dishurse-
e - ’ ménts

e
i

-
i

C. Northern Reglon - T
1. Haryans . o e . e o . 45.48 35.59
2. Himachal Pradesh = .- . %-- . 4w . . 684 459

4. jlmmul&_l(mhmi; . . .. . . . . . 4.05 1.51

P77 R S

5 Rajasthan . L o *‘t aE A I 75.07 89.44

. 6. Union Territories - I Lo . SRy . 29.58 17.92

- .= Sup-ToraL . . . . 207. 14 122,28

D. Ceatral Region . T o

i MadhyaPradesh . . . * UUELO0 0 00 gor 356

2. Uttar Pradesh .o o 1711 88.04

At - - et

e e T - T TS 16862 Iwdnn
E. Western Reglon - . ' ’ A
R z . .
R Gujarat . . . . . K N o " e —. 242.12 l'fa'm

2. Mahara!hil‘a . . e . . . . '- T’ . 5 5-6! .16 429.82

4. Unlon Territorics .. ‘ . .- '_.l. EE PRI ST 8. 17 19-51

-« -
— . e ——

L ~ [ R . ,‘ e~ 831.45 623. 01

————— e,

F. Southern Méglon ' S -
i AndiraPradesh _ . . .o L e oL o 2.0
2 Karnataka . . . . . .o 13719 16111
pRela . . . . . . e G Wb
4. Tamil Nadu . . . . - .

5. Union Terrftories . . . . . .

178.95  116.73
o,8g 0.68

————— g —— e e

Sus-Torar . . . . 460, 17 337_68

Granp Totar . . . 18to.2rt  1883.27




